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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General Information relating to Legislative & other matters)
Wednesday 28" June, 2006 / 7 Ashadh 1928 (Saka)
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Nomination of Members of the Delhi Jal Board

As per provisions of * The Delhi Water Board Act.1998 and Notification No.
FA6(1)/UD/(DWB)/98-99/4199  dated 6" April.1998 issued by the Urban Developmeni
Department. Government of” Delhi. the Hon'ble Speaker is pleased to nominate the following
Members of the Legislative Assembly of the National Capital Territory of Delhi te the Delhi Jal

Board:

. Shri Bheesham Sharma - Vice-Chairperson
2 Shri Kanwar Karan Singh Member
5L Shri Ramvir Singh Bidhuri Member
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